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Statement-II 

A Lislt indicating the Items of W()rks 
to be taken. 'Up 'U'I'u:ter N.R.E.P. -

(1) Afforestation and social forest-
ry works on Government and com-
munity lands including lands belong-
ing to local bodies the panchayats 
etc., road side plantation, plantations 
along canal banks and on waste 
lands on sides of railway lines etc., 
plaIlltation of trees in the denuded 
forest areas and other land unfit for 
cultivation plantation of fuel, fodder , " 
and fruit trees; 

(2) drinking water wells, commu-
nity irrigation wells, group housing 
and land development projects for 
Scheduled Castes and Scheduled 
Tribes; 

(3) coru;truction of village tanks, 
repairing, deepening and rejuvenation 
of existing tanks for providing wat~r 
for human USe or for cattle, for deve-
loping irrigation Or fisheries etc. 

(4) minor irrigation works includ-
ing those relating to flood protection, 
drainage and anti-water logging 
works, construction of intermediate 
and main drains, field channels and 
land levelling etc. in the command 
areasi of irrigation projects ; "le'ming 
and desilting of water courses etc.; 

(5) soil and water conservation and 
land reclamation; 

(16) rural roads subject to standard 
specifications, where specific financial 
p!ro,vision exists for their hard surfac-
ing, cross drainage, maintenance etc.; 

(7) schOOl and balwadi buildings, 
panchayat ghars, community centres, 
drinking water wells, drinking water 
sources for :the wild animals in the 
forest areas, cattle ponds, pinjrapoles, 
gaushalas, community poultrY! and 
piggery houses, . bathing and washing 
platforms, community toilets, commu-
nity garbage pits and community bio-
gas plants. 

Financial ASSistanCe to States under 
Dairy fDev lopment Scheme 

8379. PROF. NARAIN CHAND 
PARASHAR: 

SHRr ANANTHA RAMULU 
MALLU: 

Will the Minister of AGRICUL .. 
TURE be pleased to state: 

(a) the amount of financial assist-
ance given" to each one of the States 
under Dairy Development Schemes 
either through their own agencies or 
through the cooperative unions during 
the past 3 years including the cur-
rent finanCial year; 

(b) whether hill states/regions 
would be given special consideration, 
as there is shortage of milk in these 
states; 

(C) if so, the nature of the special 
assistance provided to the hill states/ 
regions; and 

(d) if not, whether such an assist-
anCe would be given to these states/ 
regions? 

THE MINISTER OF STATE IN 
THE MINISTRI'ES OF AGRICUL-
TURE AND RURAL DEVELOPMENT 
(SHRI R. v. SWAMINATHAN): (a) 
Statement showing State/Union Ter-
ritories-wise outlays for Dairying and 
Milk Supply Scheme during 1980-81, 
1981-82 and 1982-83 under State Plan 
Is attached. 

(b) to (d). The special pattern of 
Central Assistance applicable to hill 
States/regions are as follows:-

(i) 90 per cent grant and 10 per 
cent loan to hill areas of Assam and 
J&K (Ladhakh). 

(ii) 90 per cent grant and 10 per 
cent loan to the states of (a) Me~ha­

laya. (b) Nagaland, (C) Himachal 
Pradesh, (d) ' Manipur, (e) '!ripura 
and (f) . Sikkim. 

(iii) 50 per cent loan and 50 per 
cent grant to hill areas of U . p . , 
Tamil Nadu (Western Ghats.) and 
West Bengal (Darjeeling District). 
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Statement 

STATE/UNION TERRITORIES-WISE OUTLAYS FOR DAIRYING AND MILK SUPPLY 
SCHEMES DURING Ig80-81, _1981-82 and J98~-83 UNDER STATE PLAN 

State/U.Ts. 

' I 

I Andhra Pradesh 

2 Assam. 

:3 Bihar 

4 Gujarat 

5 Haryana · 

.·6 Himachal Pradesh 

'7 Jammu & Kashmir 

;8 Karnataka 

' g Kerala 

'J a Madhya Pradesh 

' J I Maharashtra 

-12 Manipur 

~3 Meghalaya 

'14 Nagaland 

:IS Orissa. 

-J6 Punjab 

17 Rajasthan 

-18 Sikkim 

'1g T'amil Nadu 

2P Tripura 

2 I Uttar Pradesh 

'.22 West Bengal 

Sub-Total 

23 Andamans 

24 Arunachal Pradesh 

25 Chandigarh. 

1980-81 
Revised 
Outlays 

2 

85"00 

109' 00 

*300 '00 

16'00 

85'00 

210'00 

62'00 

550 '00 

"'53'00 

16'00 

*go·oo 

'" 161 -00 

*92 . 00 

2g·00 

26'00 

192 '00 

3861 '00 

*3S'00 

Ig81-82 
Approved 
Outlays 

3 

100-00 

60-00 

160'00 

32 -00 

60-00 

80-00 

.344- 00 

2II -00 

180-00 

80'00 

739- 00 

*60'00 

16'00 

*100'00 

*200'00 

51 '00 

180-00 

-go· 00 

g6·00 

3S- 00 

203- 00 

150 '0 

*so-oo 

9- 00 

(Rs. in lakhs) 

1982-83 
Approved 
Outlays 

4 

100-00 

6S-00 

200'00 

3S' 00 

65'00 

go·oo 

*360 -00 

248-0 0 

180'00 

82'00 

7so- 00 

*60·po 

16-00 

*100-00 

*210-00 

6S'00 

Ig0-00 

*120'00 

3S- 00 

*88g- oa 

4091 '00 

*51 '00 

*94'00 

16'00 
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I 3 4. 

26 Delhi 5'00 *94'O() 

27 Goa . 12'55 15'00 

28 Lakshadweep "'14'00 

29 Mizoram *88'00 

30 Pondicherry . 5'00 4'00 

31 Dadra & Nagar Haveli* *8'00 
# 

Sub-Total: . 349'54 205'00 

------------
Grand Total : 4210 '54 3432 '00 

I 

"'Including Animal Husbandry Outlays. 

** Tentative outlays as the final meeting yet to take place. 

SOURCE: i) Revised Outlays 198o-SI--P,C. (P) 2/79 dated 9-4-S1 and 13-4·S1/Pianning 
Com mission. 

ii) Approved Outlays 1981-S2-Annual Plan ~ocuments. 
Approved outlays 1982-83 State Plan Branch, Planning Commission. 
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